(b) if so, the reasons for the delay in payments and by when FCI would clear these dues?

THE MINISTER OF STATE OF THE MINISTRY OF CONSUMER AFFAIRS, FOOD AND
PUBLIC DISTRIBUTION (PROF. K.V. THOMAS): (a) and (b) The States undertaking
de-centralized procurement (DCP) arrange their own funds for procurement. The DCP States
themselves procure, store and distribute foodgrains for Targeted Public Distribution System and
Other Welfare Schemes. The difference between the economic cost of foodgrains and the issue

prices of foodgrains is reimbursed to the States as subsidy by Government of India.

However, Uttar Pradesh is not a DCP State. The procurement in Non-DCP States including
Uttar Pradesh is made both by the Food Corporation of India (FCI) as well as State
Governments and their; agencies. The State Governments and their agencies deliver foodgrains

stocks procured to FCI and payment is made by FCI after taking over foodgrains.

The delay in payment by FCI to some States recently was due to temporary cash flow
problem on account of delay in release of advance subsidy for the quarter
July-September, 2011 which was restricted to Rs. 4000 crore against approved amount of
Rs. 1,1635.84 crore. The matter was taken up with Ministry of Finance and after obtaining their
clearance, balance amount of Rs. 7635.84 crore was released to FCl on 21.7.2011. After receipt

of this amount, the temporary cash flow problem in FCI has been resolved.

As on 18.08.2011, the outstanding payments to the State Governments/agencies from FCI

against take-over of foodgrains are as follows :—

Uttar Pradesh : Rs. 485.00 crore
Punjab : Rs. 367.28 crore
Madhya Pradesh : Rs. 193.78 crore

However, the balance amounts are being released to the State Governments/agencies.
Solar lights in Jammu and Kashmir

*367. PROF. SAIF-UD-DIN SOZ: Will the Minister of NEW AND RENEWABLE ENERGY be
pleased to state:

(a) the areas in the hinterland of Jammu and Kashmir and Ladakh regions which are
covered under solar lights as per the scheme launched by the Ministry; and

(b) whether the Ministry had conducted any survey to assess the requirement in the
backward areas of those regions where people face hardships in the absence of power supply

for lighting purposes?

THE MINISTER OF NEW AND RENEWABLE ENERGY (DR. FAROOQ ABDULLAH): (a)

The entire State of Jammu and Kashmir including Ladakh region are covered under the Ministry’s
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Scheme for Solar Photovoltaic Off-grid systems. Remote unelectrified villages and hamlets are
also provided solar lights under the Remote Village Electrification Programme (RVE) of the
Ministry.

The Ministry has sanctioned central financial assistance for installation of solar home lighting
systems under the Remote Village Electrification Programme in 350 villages and 20 hamlets in
Jammu and Kashmir. In addition the following SPV systems have been installed in the State:—

Solar lantern (nos.) 28672
Solar home lighting systems (nos.) 23083
Solar street lighting systems (nos.) 5596

Further, 70 villages in Ladakh region have been sanctioned solar powered stand-alone
plants.

(b) The Ministry has got a survey conducted through The Energy and Resources Institute
for assessing the potential of solar photovoltaic and thermal systems in the Ladakh Region. In
addition, surveys have been conducted by the Ladakh Renewable Energy Development Agency
and Kargil Renewable Energy Development Agency to assess the requirement of solar
photovoltaic and thermal systems in the backward areas. The Jammu and Kashmir State
Science and Technology Department also makes assessment of solar lighting requirements in
remote areas of the State.

Rural electrification through renewable energy sources

*368. SHRI TARIQ ANWAR: Wil the Minister of NEW AND RENEWABLE ENERGY be
pleased to state:

(a) the details of villages electrified through renewable energy sources in the country
during the last three years, State-wise;

(b) the funds sanctioned and released for its implementation during the above period,
State-wise;

(c) whether it is a fact that Government has commissioned renewable energy sources
based Mini-Grids; and

(d) if so, the details thereof?

THE MINISTER OF NEW AND RENEWABLE ENERGY (DR. FAROOQ ABDULLAH): (a)
The Ministry sanctioned 3521 nos. of remote villages and hamlets in the country to be electrified
under the Remote Village Programme of the Ministry during the last three years. During this
period 3400 nos. of remote villages and hamlets were electrified using solar photovoltaic
systems. State-wise details of Remote Villages and Hamlets sanctioned and electrified through
Solar Energy during the last three years, viz. 2008-09, 2009-10 and 2010-11 is given in
Statement-| (See below).
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